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(c) if so, the reasons given by the Maha­
rashlra Electricity Boar d in this regard. 

THE DEPUfY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRASAD): 
(a) to (c). In Yeotmal District in Maharash­
tra the percentage electrification in the 
Talukas of Kelapur, Wani and Darwha is 
22' 5, 6'23 and 34'6 respectively. The per­
centage in respect of Yeotmal District is 24'1 
as against 28'4 for the State of Maharashtra. 
The scheme submitted by the Maharashtra 
State Electricity Board for sanction by the 
Rural Electrification Corporation in respect 
of Yeotmal District covered the Talukas of 
Wani and Kelapur since the percentage 
electrification in these two Talukas was lower. 
The scheme submitted by the Maharashtra 
State Electricity Board has been sanctioned 
by the Rural EI ectriflcat ion Corporation. 

P ..... l1lIIUDe for VWage Electrification 
aDd Enerci-ing of Pampa 

4084. SHRI DEORAO PATIL: Will the 
Minister of IRRIGATION AND POWER be 
pleased to state: 

(a) number of electrified villages and 
orpnised pumps as on the '31st March, 1970, 
Statewise; and 

(b) the programme for village electrifica­
tion and energised pumps in those States for 
!be year 1970-711 

THE DEPUTY MINISTER IN THE 
MINISTRy OF IRRIGATION AND 
POWER (SHRI SlDDHESHWAR PRA<;AD): 
(a) : The requisite infe-rmation is given in 
.he statement laid on the Table of the House. 
[Plaud in lib,a,..,. S .. No. LT-4066/70j 

(b) During the Fourth Plan, emphasis will. 
cootinue to be laid in rural elect rification 
schemes on the energisation of irrigation 
purnpsets and village electrification will con­
tinue t 0 be an incidental pari of the plOgra­
mme. Hence targets, have been fixed only 
for energisation of pumpsets. During the 
year 19»-71, it is prongrammed to energiso 
1,118,940 pumpsets .from outlays in the State 
plans. Statewise details are given in !be 

statement laid on the Table of the House. 
[PI",ed in lib,ary. St. No. LT-4066/70j. 
An addit ional number of l' 5 lakhs pumpsest 
are expected to be energised in the country 
during 1970-71 out of funds provided by the 
Rural Electrification Corporation and other 
finanCing institutions. 

SuIHid" on Electricity for Al(ricalturai 
Coa._ptlon 

4085. SHRI DEORAO PATIL: Will the 
Minister of IRRIGATION AND POWER be 
pleased to state: 

(a) the names of the States wherea gri­
cultrual rate is either 12 Paise/or above for per 
K. W. H. on agricultural consumption; and 

(b) the steps taken by the Government to 
subsidise the rate above 12 Paise per 
K. W.H.1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI SIDDHESHWAR PRASAD): (a) and 
(b). In the States of Andhra Pradesh, Jammu 
and Kashmir, Kerala. Mysore. Orissa (hydel 
area) and Punjab. the average tariff rate for 
supply of power for agricultural purposes is 
less than 12 paise per unit; in the State of 
Tamil Nadu rate is 12 paise per unit; in the 
other States it is above 12 paise per unit. The 
continuance of the subsidy scheme which was 
in force for the period 1.4.1966 to 31.3,1969 
for subsidising electicity rates for agricultural 
purposes where such rates were above 12 
paise per unit. is under the consideration of 
Government. 
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Adverdsemeat .boat Comm..... Riota 
In New York T ..... 

4067. SHRI YlRENDRAKUMARSHAH: 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether his attention has been drawn 
to a fourcolumn advertisement on communal 
riots in India in the Sunday Edition of the 
New Tork Ti/llls of 12th July, 1970; 

(b) whether the advertisement which 
appeared under the signature of several 
Islamic Organisations is predictably aided 
and financed by the Government of Paki stan; 
and 

(c) if so. whether our Embassy in New 
York has been instructed to take suitable stepS 
to remove whatever wrong impressions the 
adveritisement must have created in the minds 
of I he leaders in U. S. A. and, if so. the details 
of the steps taken in Ihat direction by Our 
Embassy in New York? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) 
Yes. Sir. 

(b) The advertisement appeared under the 
sponsorship of several Islamic Orgainisations of 
USA and Canada. Government have drawn 
appropriate conclusions regardi.. what the 
hidden soursees of finance and assistance 
might be. 

(c) A careful watch is bei.. kept by the 
Government, and by our missions abroad. and 
suitable measures to counter such false propa­
sanda all:' being taken, 

CIII Report _ Dl8appearuaee of Defeooee 
Doeameat. r~ CeDtraJ SdeBdtlc 

.... - .. O ........ t1oa, 
CIouul ..... b 

4088. SHRI ARJUN SINGH BHADORIA: 
Will the PRIME MINISTER be pleased io 
state : 

(a) whether Government have received the 
report of the C.B. I. on the dissappearance of 
defence documents from Central Scientific 
Instruments Organisation, Chandigarh; and 

(b) if so; the details thereof? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF HOME AFFAIRS. AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (aj Yes. Sir. 

(b) The advice of Central Yigilance 
Commission (CYC) on the Report of Central 
Burel'.u of Investigation (CDI) is awaited. It 
is not in the public interest to divulge the 
detai Is of the Report. 

Jaldbab H,.dro-E1eetr1c hoJect, 
Weat ...... 

4089. SHRI JYOTIRMOY BASU: Will 
the Minister of IRRIGA nON AND POWER 
be pleased to state: 

(a) whether Shri P. C. Hazara of the Geo­
logical Survey of India conducted engineering 
geological and ground water survey at the 
project site and submitted a rep011 on the 
27th August. 1958; and 

(b) if so. the details thereof? 

THE DEPUTY MrNISTER IN THE 
MINISTRY OF IRRIGATION AND pOWER 
(SHRI STDDH'ESHWAR PRASAD): (a) 
Yes. Sir· 

(b) In the geological repOI1 submitted by 
Shri Hazara. reference was I (made to difficult 
terrain conditions and unfavourable geolo­
lical features viz., presence of sbear zones. 
falls and rock dykes possessing varying 
pbysical properties and it indiCllted tunneUill8 




